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CENTRAL ADMINISTRATIVE TRTBIJNAT.. JABALPUR
BENCH, JABALPUR

Original AppUcations Nos, of 908, 911. 913. 914 935. 916. 917.
918. and 919 of 2004

-tK
Jabalpur, this the I'f day of May, 2005.

H on ’ ble M r. M .P. Siiigh, Vic e Chakinan 
Hoji’blc Mr. Madan Mohan, Judicial Member

(1) Qrigitial Apnltcation No. 908 of 2004

VedPrakasliGauliar,.. ^
S/o Slui M i.. Gauhar; ■ ’■ ■■' 'J -
'Aged 46 years. Post Senior Accoimt^t;'^: - • ’ '■
Office of Director Accoimts(Postal)
MP. Circle, GIB Complex, T.T. Nagar,.: . , ,
Bhopal (M P.) , .. . ■ . Applicant

V E R S U S  '
/  i i i n n - i» n — — mrini i i iw w Nliia —

1 Union of India, , - . '
, Tliroiigh the Secretary, ■
Mijiistiy ofCpmni^cadons^
Depaitment of Posts, Dak Bhav^-;^ :’ :"
NewDeM:

2. The Diiector<5eneral |Ppk] '
■ Postal Accomits Wing, Dak.Tir^Bhaw^

Sansad Marg,;NewDelhi.^™^

3. The Director Accounts, ;
(Postal)MP, Circle, GTBi,cpmj l̂e;(i, - v;
T.T. Nagar, Bhopal [MP

(By Advocate -  Sim: S.A. Dharmadliikari on.behalf of
Shri.OniNamdso) ;<■

<! I
(2) ; Origimii Apniication No. 911 of 2004

Ainar Singh Choidian 
S/o Shri KewalRam Chonhan, j 
Aged 46 years. Post Senior Accountant, 
Office of Director Accoimt?(Postal) ' 
MP, Circle, G.T.B. Complex, TT’, Nagar, 
Bhopal [M.P/ aiit



2 .

3.

V E R S U S
I

U tvion of India,
Tliiough the Secretary, :
Ministry of Coiimiunications 
Department of Posts, Dak Bhavaii;
New Deliu.

The Director General [Post]
Postal Accoimts Wing, Dak Tar Bhawaii, 
Sansad Marg, New Dellii.

The Director Accoimts,
(Postal) M.P. Circle, GTB complex,
T.T. Ne^ar, Bhopal [M.P.j Respondents

(By Advocate -  Sliri S.A. Dhannadliikari)

(3) Original Application No. 913 of 2Q04

R ^ i Narayan Ahirwar,
S/o Shri Baljoo Ahirwar,
Aged 41 years, Post Senior Accountant, 
Office of Director Accoimts(Postal) ; ; 
M.P. Circle, G.T.B. Complex, T;T.'J^agar, 
Bhopal [M.P; Applicant

V E R S U S

2 .

3.

Union of India,
Through the, Secretary,^
Ministry of ComiTiunications k! i 
Department of Posts, D ^  B h ^ ^  , -
New Delhi. . , ^

. -y _ >

The Director General [Post]
Postal Accomits Wing, Dak Tar Bhawan, 
Saiisad Marg, New Dellii.

The Director Accounts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] ; Respondents

(By Advocate -  Sliri S.A. Dharmadhikari)



». ir̂ *-

4 .
(4) Original Annlication No. 9.14 of 2004

Sjnt. Sliarda Wagiunare,
S/o Shri M.'uiik Rao Wnglinmre 
Aged 47 years. Post Senior Accoimtant, 
Officc of Director Accoiuits(Postai)
M.P. Circle, G.T.B. Complex, T.T.^Nagar, 
Bhopal [M.P.]

V E R S  U S

1 Union of India,
Througii the Secretary,
Miaistry of Communications 
Department of Posts, DakBhavan, 
Now Delhi. . \  .

Applicant

2. The Director General [Post] ; ■
Postal Accounts Wing, Dak Tar Bhawan,
SiuisadMarg, NewDeUii.

3. The Director Accoimts, ‘ ^
(Postd) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] ’ Respondents

(By Advocate -  Sliri S.K.Mislu:a on behalf of. Shri P.Shankarm)

(5)* T ; Original Application No. 9XS of 2004

Syed Arif Ali, fi 
S/o Sliri H.S. Hafiz A ll- 

‘Aged;47 years, Post'Senior AccomitMt»'- J  
' Office of Director AcQOunts(Po t̂al) V ; ■ "
'M.Pv Circle’ G.T.B; Complex,^T.|lJ: Nagar,^^
Bhopal [M.P.] Applicant

V E R S U S

1 Union of India,
Tlirougli the Secretary,
Ministry of Coimmuiications 
Department of Posts, Dak Bhavan,
New Dellii.

2. The Director General [Post]
Postal Accounts Wing, Dak Tar Bhawan, 

'^S ansad  Marg, New Delhi.



13, The Director
(Postal) M.P. Circle, GTB complex, 
T.T. Nagar, Bliopal [M.P,]

(By Advocate -  wSliri A.P. Kiuire) .. :

Respondents

(6) Oriaiiutl Ai)r)lia»tioii No, 916 of 2004

R.S. Rajtil:, ' L
S/o Sliri Shyanilal Rajak,
Aged 43 years, Post Senior Accountant,, 
Office of Director Accovmts(Postal) ' ; 
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.] . , Applicant

V E R S U S

2.

Union of India,
Tluougli the Secretary,
Ministry of Communications 
Department of Posts, Dak Bhavan, 
NewDellii.

The Director General [Post]-’ .
Postal Accoimts Wing, DakT^;_Eyaawa^ 
Sansad Marg, New Delhi. - > ./i .f ' > .

3. The Director Accoimts,
(Postal) M P.'Circle, GTB complex,^--  ̂
T.T. Nagar, Bhopal [ M . P . ] / . Respondents

(By Advocate -  Sl\ri A.P. Khare) ’ . '

(7) Original AppIication No. 917 of 2004

M ohd.R^aq ■ . ,
S/o Mohammad Usman Khan, ;
Aged 47 years. Post Senior Accountant,
Office of Director Accoimts(Postal) .
M.P. Circle, G.T.B. Complex, T.T. Nagar,
Bhopal [M.P.] 1 ; -  ;

■ V E R S U S ^;-;-
M . . : ' 1̂, ■'

1 Union of India,. | '
Through the Secretary, |
Ministry of Com.ni\in,i,cations '
Department of Posts, DakiBhavan, I 

f] New Delhi.

Applicant



, 6

2. . The Dkcclor Gcnetal [Post]
Postd Accounts Wmg, Dak Tar Bliawan,
Sansad Marg, New Deliii.

3. The Director Accounts, I. . i v; if- v - ; ^
(Postal) M.P. Circle, GTB complex, ;

I T.T. Ntigar, Bhopiil[M.P.] ’ Respondents

(By Advocnlc >•■ Shii S,K. Mislira of Sh|i.P.S^

(8) Qriginai Appiication No. 918 of 20041

KliumajiPrasad,Kori 
S/o shri MotilalKon • ■'
Aged 51 yearsi, Post Sciiior Aeconnta|it,i:;. ^:^^‘̂ ‘ ,
Office of Director Accounts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nj^ar,
Bhopal [M.P.]

V E R S U S
ApphcEUit

1 Union of India,
Through the Secretary,
Ministry of Cojnmunications. 
Department of Posts, Dak Bhayan, 
NewDeUii.

The Director General [Post̂
Postal Accounts Wing, Dak Tar Bhawan, 
Sansad Mtirg, New DeHii.

3. The Director Accounts, ; ^ .
(Postal)M.P. Ckcle, GTBcoi^^,% ;^  ̂ '
T.T. Nagar, Bhopal [M.P.] ' : Si ' Respondents

(By Advocate -  Shri A.P. Khare) -

(9) Original ApplicaUon No. 9 ia  of 2004

Radhey Shyam Mehar,
S/o Sliri Kaiii Ram Mehar, :
Aged 45 years, Post Senior Accoujitajit,
Office of Director Accounts(Po.stal)
M.P. Circle, G.T.B. Complex, T.T. Nagar,

Applicant
t '

(By Advocate- None for tlic applicants in all the OAs)

^  ' V E R S U S



1 Union of liuIJa,
Tlirougli the Secretary,
Ministry'of Conuiiumcaliens 
Departinent of Posts, Dak Bhavan,
New Delhi.

2. The Director General [Post/
Postal Acc omits Wing, Dak Tar Bhawan,
Sansad Marg, New Dellii.

I

3. The Director Accounts,
(Postal) M.P, Circle, GTB complex,
T.T. Nagar, Bhopal [MP.] Respondents

(By Advocate -  Shri SJC. M i^ a o n S h n  ̂ .ShanJcaraii)

■ Common O R D E R YOraH

l)v M.P.‘Singh. Vice Chairmau - -I- ' ■
I . , n , , , ,  , ,  ; j  .. „

The learned counsel for the re^oiidents states that the..facts, 

law and rehef claimed by the apphcants in all the aforesaid QAs are 

identical, therefore, we proceed to.dispQse of,aU these, OAs by passing

a common order. 

2 . theBy filing the aforesaid. 0 As tlie ; applicants have sought 

following main r e l i e f ,  \  . ,

“(i) The order mipugnedv;d^d329.8,2C^03^/p^ by tlie 
respondents (Vice Aim,A/l ) may kn>dly,,be set

••• •

3. None is present on behalf of : the; apphcants: We proceed to 

disposed of this OA by invokuig the provisions of Rule 15 of Centml 

Achninistrative Tribimal (Procedines) Rules, 1987. Heard the learned
■ N -  V -

counsel for the respondents and perused the records carefully.

4. The learned counsel tor.the resi^ondents have stated Ikit the, 

apphcants in all the , 0 As are proposed to be aUocatcd from • 

Postal Accoiuits Oirice, Madiiya Pradesh Circle Bhopal to newly 

created Postal Accomits Office, Cliiiattisgarli Circle at Raipur. ■



h‘'-

h'V.
Ir-̂

nkjii^ Uw luJthcr silalcd lliat tlie issue iiivolved m these OAs has already been 

decided by tliis Tribunal vicle order .dated 6.5.2005 in tlie case of 

Vivek Munjc & Ors. Vs. UOI & |Ors. hi OA 835/200f They 

also, subniitted vide letter dated 20,42005 ,all tlie allocations made' . I, . ■ I I - -1 - - . !  . i - ;  I • V I

under order dated 29.8.2003 . have been dropped and the 

transfers/identifications made! vide 1 order dated 9.8.03/29.8,0'3' dt>es 

not apply. They have produced a copy of tlie order dated 20,4.2005 

wluch is takeii on records. We find that all these ajij^hcants have been 

allocated to newly created Postal Accounts Office, Cliliattisgarh 

Circle at Raipur vide order dated 29.8.2003,‘'‘Si;u.cc tjic respondents 

have dropped the said Hst prepare^: by,Jl̂ ^̂  to

Chhattisgarh vide letter dated 20,42005; the present OAs have 

become . infructuous. Accordmgly^.rthe OAs' are disanissed as 

jjifructuous. No

(Madan Mohan) 
Judicial Member

' (MP.Singh) 
Vice Chairman


